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(c) It is not possible to set any 
time limit in this regard. 

Pesticides Threat to ED, ironment 

2f8. SHRI MOOLCHAND DAGA 
Will the PRIME MINISTER be pleased 
to state : 

(a) whether his attention has been 
drawD to news item entitled "Pesticides 
Threat to Environmene appearing in 
Hlnt/utan Times dated 23 November, 
1984; 

(b) if so, the action taken by his 
Mini stry to regulate use of pesti :ides to 
safeguard their use by the pubhc; 

(c) whether his Minist ery hal taken 
up cases with other Ministries to take 
st eps to a void poJ Jution; and 

(d) if so, the Ministri'es with whom 
such cases have been taken up in the 
past and the issue under reference 7 

THE MINISTER OF STATE IN 
THE MINISTERY OF ENVIRON­
MENT AND FORESTS (SHRI VIR 
SEN) : (a) Yes, Sir. 

(b) (0 Under the Insecticide Act 
(1968) ao Interministerial Committee 
bas been set up by the Ministry of 
Agriculture to regulate the use of 
hazardous insecticides in the country. 

(ii) The Indian coucH of Medical 
Research has also set up a 
Committee on Health effects of Pesticides 
to safeguard the health of the people. 

(iii) Researcb is being promoted 
b ~ different scientific oraanisatioDS to use 
bio-indicators for monitoring pollution 
of pesticides, develop integrated pest 
manaaement system for' major pests of 
crop., use of bio-dearadable pesticides 
particularly from plant sources aoJ 
moaitor the pollution due to pesticides 
.i n the environment. 

(c) Yes, Sir. 

(d) Issues relating to environ-
mental implicatiODB of policies OD 

import, m anofactare and uses of pesti. 
cides ~ere takeR up with concerned 
Ministries, namely, Minis tries of Agri­
culture, HeaJtb, Chemicals and Ferti. 
lizers and Industry. 

Coal Based Thermal Generation 

219. SHRI MOOL CHAND DAOA· 
Will the PRIME MINISTER be pleased­
to state: 

(a) whether it is a fact that all the 
developed countries barring France 
were going back to coal based thermal 
genera tion; 

(b) whether in the light of the 
above, as a180 the fact that Government 
have already suffered heavy losses by 
putting up Kota Atomic Plant, Govern­
ment propose to Itick to their proposed 
programme of 10,000 MW nuclear 
power to be arranged by 2000 A.D.; 
and 

(c) whether it i. a fact that the 
Atomic EoerlY Commission has already 
asked the Industry Dcparfment to clear 
the entire programme in one go so that 
the manufacturing of components 
required fOT the above programme is 
not delayed 1 

'THE MINISTER' OF STATE IN 
THE MINISTRY OF SCIENCE 
AND TECHNOLOGY AND IN THE 
DEPARTMBNTS OF OCEAN 
DEVELOPMENT .. ATOMIC ENERGY .. 
SPACE AND EL~CTRONICS 
(SHRI SHIVRAJ V. PATIL) 
(a) No .. Sir. 

(b) In view of the satisfactory 
performance of four of the five opera­
tionsl nuclear power units aod the 
achievement of self-reliance in all 
aspects of the nuclear fuel cycle. it is 
proposed to in<;rease tbe jostalled 




